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paragraphs.  It is the submission of the Ld. Counsel for the assessee that the 

receipts are a mere reimbursement of expenses (including interest) and the trust 

operates as a pass through entity for the welfare of the rural labour class and there 

is no business profit to be taxed.  Further, the assessee has debited the interest 

expenditure which is routed through the income and expenditure account on 

account of loans being transferred to the assessee’s trust on behalf of the individual 

borrowers.  Such interest has been reimbursed by Shri Dnyaneshwar Sahakari 

Sakhar Karkhana Ltd.  It is also his submission that the allegation of the Revenue 

that the bank has disbursed the loans to H & T Contractor and not to the assessee’s 

trust is factually incorrect. 

 

20. We find some force in the above arguments of the Ld. Counsel for the 

assessee.  A perusal of some of the loans disbursed on account of H & T advances 

to the assessee trust by Bank of Baroda are as under:  
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21. Similarly, we find the Indian Overseas Bank has also disbursed the loans to 

the trust account on behalf of the labourers , the details of which are as under: 
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22. We find the terms and conditions of IDBI Bank while sanctioning the 

advances to H & T Contractor through the assessee’s trust, are as under: 
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